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w* | frofa * *̂ wr tfwjsrc  3# 

«r  t m $ ots Mtwr

JjfiR 5t TO shift % fatft HFfi sftfoliT-

fa rtf | i

Sale of Ivon Ore compared to Brasti- 
t&» Orc

10113.  SHRI   PURNANARAYAN 
SINHA: Will the Minister of STEEL 
AND MINES be pleased to state:

(a) whether it is a fact that Bra* 
Zilian Iron Ore is selling at competi­
tive price to other countries which has 
reduced demand foi Indian ore;

(b) fe it also a fact that India is 
importing steel from other countries 
at a cost of huge sum; and

(c) if so, what are the constraints 
against installing another Steel Plant 
In India preferably in Assam where 
not dnfy gas but also High grade coal 
is frvtfikbte in plenty and there will 
be great demand for steel in view of 
the development projects being under­
taken in the region?

im uufflmi or state in 
THfe MINISTRY m Sim AM 
HIN&S (SUfcl KARIA MUNfcA)* (a) 
to (c): The information is being 
collected a*id will be laid on the Table 
of the House.

Cost of Imported and Indigenous 
Crude

10114.  SHRI DURGA CHAND: Will 
the Minister of PETROLEUM, CHE­
MICALS AND FERTILIZERS be
pleased to state:

(a) what is the cost of the import­
ed crude and of the indigenous crude;

(b) what is the price charged for 
the imported crude and the indigenous
crude; and

(c) what are the reasons for the 
disparity?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI  H. N. BAHUGUNA);  <a> 
During 1979-80 crude oil is expected 
to be imported at an average FOB 
rate of Rf>. 971.10 per tonne. This is 
based on current rates. The current 
prices of indigenous crude oil are &" 
under:—

On-shore crude oil. Rs. 305.41 
per M.T.

Off—-shore crude oil—Rs. 433 85 
per M.T.

These rates are inclusive of royalty 
and Oil Development Cess.

(b) Crude Oil as such is toot sold in 
the country. It i§ processed in re­
fineries and products obtained" there­
from are sold in the maifcfcf.

(c) The prices of imported crude oil 
are not Axed by us The prices of 
indigenous crude oil have been deter* 
mined on the rfecommendatfotig of the 
Oil Price Committee.

Fraction* of Department of FU«* 
tM*W

10115.  DR. BAPU KALDATE: WiU 
the Minister »f INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether there is a separate de­
partment ln the Ministry for lw 
Festival;

(b) if so, what are the function* 
of this department; and
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(c)  whether the officials of the de­
partment are raapottttble to the ifefed 
df the department or the Secretary of 
the Ministry?

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SBBfc 
t. K. ADVANI): (a) Yes, Sir, Direc­
torate oi Film Festivals which is an 
Attached Office of the Ministry;

(b) The functions of the Directorate 
of Film Festivals are:—

(i) Planning and organising o! the 
National Film Festival;

(ii) Arranging festivals of foreign 
films fei India and festival of Indian 
films abroad under bilateral Cultu­
ral Exchange Programmes and by 
special arrangements with foreign 
countries;

(iii) India’s participation in s e le ct­
ed International Film Festivals, pro­
cessing of invitations and requests, 
selection of films with the help of 
Panels o f  C on su lta n ts, foreign ex* 
ch a n g e clearances, sanctions for 
sending delegations to participate in 
su ch  festivals; atod

(iv) Organising International Film 
Festivals in India and other specia­
lised fRm festivals.

(c) Film Festival Directorate being 
a part of the Ministry of Information 
and Broadcasting, the officials are 
responsive to its objects.

Proposal to Start a Televtetan Ceottt 
at Ctittadt

10116.  SHRI  PADMACHARAN 
SAMANTASSNHERA: Will the Min­
ister of  INFORMATION  AND 
BROADCASTING be pleased to state:

(a)  whether it is a fact that the 
Government of India propose to start 
a Television Centre at Cuttack; and

ft) if so, when and what is the 
amount provided for this?

THE MINISTER OF INFORMA-
pew  .A M) b r o a d c a s t in g  s h r i

l- K- ADVANI):  (a) ana (b);  It is 

sropoaea to jet up a 10K W TV Trans- 
®ttt«   frt  Cuttack  during the  Sixth

Plan period (1978—83) at an estimat­
ed cost of Es. 1.3 crores. the Base 
Production Centre at butiack which 
now feeds the TV T̂ransmitter  at 
Sambalpur will feed the proposed 
Cuttack Transmitter aJs<$.

AtAilafttiity Of Bombay High Gas to 
Gttjatat

10117. SHRI F P. GAEKWAD:
SHRI  DHARMASINHBHA 
PATEL:

SHRI  VIJAY  KUMAR 
MALHOTRA;

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) as to when the Bombay High 
gas is expected to be available ta 
Gtijgftt;

(b) whether any preliminary esti­
mates have been worked dot bjr ONGC5 
indicating t&e <fa&»*ity ofc natural and 
associated gas that would be available 
to Gujarat;

(c) if yes, when is the work for 
laying of pipeline likely to atari and 
completed; and

(d) in view of (c) above, is it not 
qttfte necessary to communicate also 
the Centre’s decision about the time- 
schedule of completion of pipeline?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND  FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) The 
offshore gas would be  supplied to 
Gujarat when the economic use® of 
gak develop in that State. As per the 
present estimate, the requirement of 
gas for economic uses in Gujarat 
Would  primarily come up  around. 
1U82—83 when the fertilizer units axe 
likely to be set up there.

(b)  Earlier the Working Group set 
up on utilisation of dff*ahore gas in 
Gujarat and which included a repre­
sentative of the Government of Guja­
rat, had estimated the requirement of 
Gujarat to be  approximately 3.&1 
million cubic metres per day.

However, in view of the likely in­
creased availability of gais a Worklhg 
grotlp has been constituted oft




